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DELHI VIDHAN SABHA

BULLETIN PART I

(BRIEF RECORD OF PROCEEDINGS)

10th SEPTEMBER, 1999/BHADRAPAD 19, 1921 (Saka)
No .29

Questions

starred Questions 41 to 43 and Supplémentaries
thereto replied,

Replies 'to Starred Questions 44 to 60 were
1aid on the.table of the House.

Un-Starred Questions : Replies to Un-Starred
Questions 36 to 70 were laid on the table of
the House. : '

PAPERS LAID ON THE TABLE OF THE HOUSE
shri Yoganand shastri, Minister of Food &
Supplies laid on the table of the House the

-

following papers :=-

1. Copy of Notification No.F8(13)/93—DAM/MR/
Vol.I1/2570 dated 14.6.1999 issued under
sub-section (1) of gection 19 of the Delhi
Agriculture Produce Marketing (Regulation)
Act, 1976 regarding acceptance of
resignation of the Chairman of Flower Mafket

Committee, Mehrauli, Delhi.

2. Copy of notification No.F8(2)/99—DAM/MR/
2552 dated 14.6.1999 issued under
sub-section (1) of section 48 of the Delhi

Agricultural Produce Marketing (Regulation)

Act, 1976 regarding supersession of
Khoya/Mawa Market Committee, Bagh Diwar,
Delhi.

3. copy of Notification No.F.1(12)/80-DAM/MR
vol.I1/3168 dated 23.7.1999 issued under
sub-section (iii) of section 1 of the Delhi

Agricultural Produce Marketing (Regulation)

Cont- - -2/-
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Act, 1998 regarding appointing the date of
" coming “into force of the aforesaid Act.

3.03 PM 4. ! SPECIAL MENTION
i

'] 5
Chair announced that all the listed Special

Mentions woned be deemed to have been read.

LEGISLATIVE PROPOSALS

3.05 PM 53 Shri Mahinder Singh Saathi, Minister of
Finance, moved that 'The Delhi Sales Tax On
Works Contract Bill, 1999' be taken into

consideration.

The motion was put to vote and addopted.
Dr. Jagdish Mukhi participated in the debate
The Bill was then taken up for clausewise

consideration.

Clause (2) to Clause (8) were put to vote

and adopted.

Clause (1), Short Title and Preamble were

put to vote and adopted.

Minister of Finance moved that the Bill be

passed.
The Motion was put to vote and adopted.

3.38 PM 6. Dr. Narendra Nath, Minister of Education
moved that 'The Indraprastha Vishwavidyalaya
(Second Amendment) Bill 1999' be taken into
consideration.

The Motion was put to vote and adopted.

The Bill was taken up for consideration.

Conte..3/-
SCE



3,55 PM

4.30 PM

7

8.

I—-"/

The following members participated in the

debate :-

Shri Nand Kishore Garg
Smt. Kiran walia
Shri Sheaib Igbal

-S.C. Vats

The Bill was then taken up for clausewise
consideration :-

Clause (2) and (3) were put to vote and

adopted.

Clause (1), Short Title and Preamble were

put to vote and adopted.

Minister of Education move that the Bill be

passed.

The motion was put to vote and adopted.

STATEMENT BY CHIEF MINISTER

Smt. Sheila Dikshit, Chief Minister made
statement with regard to the inquiry
conducted by the SDM in respect of the
incident that took place in the Social

Welfare Deptt.

PRIVATE MEMBERS' BUSINESS

PRIVATE MEMBERS' BILL

Shri Mupkesh Sharma mwmoved for leave to
introduce 'The Delhi Compulsory Physical and
sports Education, Bill, 1999'.

The Motion was put to vote and adopted.

Theresf®r the Bill was introduced.

Cont..4/-
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4.40 PM

9.

(a)

PRIVATE MEMBERS' RESOLUTIONS

Shri Jagdish Anand moved the following
"phis House resolves that a large number o f
hoardings errected on different
roads/streets be completely removed as this
is violation of the orders of Hon'ble

Supreme Court".

The following members took part in the

discussions :-

Shri Naresh Gaur

Shri Ram Singh Netaji
Shri Deep Chand Bandhu
Shri Radhey Shyam Khanna
Shri Nand Kishore Garg
Smt. Kiran Walia

Shri Ramakant Goswami
Dr. Harshvardhan

Dr. Jagdish Mukhi

Dr. A.K. Walia, Minister of Health and Urban

Development replied to the discussion.

The resolution was put to vote and adopted

unanimously.

$e8



(b) Shri Mukesh Sharma moved the following
resolution :

"This House resolves that the policy of
giving weightage of 5% marks to the
fFandidateslﬁnling from rural areas in
services and educational institutions of
Delhi Govt. which was dispensed by the
previous Govt. may be restored

forthwith".

The following members took part in the

discussions :-

Shri Nand Kishore Garg

Shri Mahabal Mishra

Shri Charan Singh Kandera

Smt. Kiran Walia

Minister of Education replied to the
debate and requested the mover to

withdraw the resolution as its implementation
would be difficult owing to certain legal
implications. the member not agreeing to

it, the motion was put to vote and adopted.

(c) Shri Zile singh Chauhan and Shri Mukesh
Sharma moved the following resolution :

"This House resolves that a high

powered Development Board on the
lines of Trans~Yamuna' Development
Board, be constituted forthwith for
integrated and planned development
of all wunauthorised colonies in
Delhi and provisions be made for
incurring expenditure from MLA's
fund for this purpose on the

recommondation of the MLA
representing these unauthorised
colonies".

Cont...6/=-
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10.

The following members took part in the

discussion :~

Shri Mukesh Sharma

Shri Zile Singh Chauhan
Shri Ram Singh Netaji
Shri Mohan Singh Bisht
Dr. S.C. Vats

Dr. Harsh Vardhan

Shri Roop Chand

Shri Mahabal Mishra
Smt. Meera Bharadwa].

Dr. A.K. Walia, Min. of Health & UD
replied to the debate and requested the

Member to withdraw the resolution. The mover

withdraw the resolution after obtaining th

of the House.
CALLING ATTENTION MOTION

Moving his Calling Attention motion Shri
Subhash Chopra and Shri Mukesh Sharma
drew the attention of the Chief Minister
to the situation arising out of
resentment amongst the political parties
and workers over alleged biased role of
Delhi Police during the just concluded

I.ok Sabha elections.

Chief Minister made a statement in this

regard.

The following members sought
clarifications from the chief Minister :

Dr. Jagdish Mukhi

Shri Tarwinder Singh Marwah
Kanwar Karan Singh

Dr. Harshvardhan

Smt. Kiran Walia

Shri Ramakant Goswami

SUSPENSION OF 2 MEMBERS

Shri Saheb Singh Chauhan and Shri Naresh
Gaur were ordered by the Chair to
withdraw from the House for their
disorderly behaviour.

Cont...?7/-
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9.02 PM

Dated: 10th September, 1999.

S

(As the Leader of the BJP Legislature

Party assuring their good conduct in
future requested the Chair to revoke
their suspension. The Speaker agreed to
his request and revoked their suspen51on
whereafter the two members took their
seats in the House.)

Shri Ram Singh Netaji
Shri Veer Singh

Shri Sahab Singh Chauhan
Srhi Naresh Gaur

Shri Nand Kishore Garg
Smt. Kiran Chaudhry

Shri Zile Singh Chauhan

Chief Minister replied to the same

ANNOUNCEMENT BY CHAIR

The Chair informed the House that an
honorable Member in a letter to him had
cast aspersions on him and when as per
his orders his comments were called for
by the Assembly Secretary, he refused to
send the same questioning the Authority
of the Secretary. He 1is therefore
referring the matter ‘tothe Committee of
Privilege.
House adjourned sinedie with the playing
National Anthem.
S.K. SHARMA
SECRETARY

of



